F.No 5-2/CESTAT/Comp-AMC/08

   CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

 WEST BLOCK NO.2, WING NO.3, R.K.PURAM, NEW DELHI-66

Dated 19.05.08

TENDER NOTICE

Subject:- Invitation of quotation for Comprehensive Maintenance contract for the year 2008-09 in respect of Personal Computers, Printers, UPS & Windows 2003 server of the Tribunal.

Quotations are invited to award Comprehensive Annual Maintenance Contract for the year 2008-09inrespectofServers/Personal Computers/Printers, UPS and their accessories of this Tribunal on the following terms and conditions. The operating System of Server windows 2003. Deployment of PC/UPS/Printers etc are enclosed herewith for your reference.

Terms & Conditions :-

     1
The firm must have ISO-9001:2000 certified company, having experience in handling windows 2003 server and networking knowledge with MCSE/CCNA qualified engineer. The contract will be on comprehensive basis, inclusive of repairs and replacement of spare parts without extra payment and all the taxes.

    2
The contractor shall be responsible for any loss or damage caused to any of the machines owing to negligence on their part.

    3. Contractor will attend the call within 03 hrs from the lodging of complaint over telephone.


4.
In case any machine broke down beyond 24 hrs from the time of lodging the complaint and no standby equipment provided by the contractor an amount calculated @ of Rs. 200/- per day per machine of the total AMC amount will be deducted from the period of deficiency occurred.

5.
The Tribunal shall not pay any charges i.e. initiation Charges, cost of spares/cartages for maintenance of the system except Annual maintenance charges.

6.
The contract will be effective for one year from the date of Issue of letter awarding the contract.

7.
In case the service is found to be unsatisfactory, the   contract will be cancelled without assigning any reason.

8.
The systems to be maintained by the contractor shall include servers/Lan nodes/Monitor/CPU/Keyboard /Mouse/UPS/Printers and other accessories added thereto (as per enclosed list). The contractor will also be required to set right errors in software/programs, removal of viruses and load all Drivers etc when ever required. Providing Loading and maintaining Windows O.S. is the sole responsibility of the Hardware maintenance contractor.

9.
The Party must specifically list consumable parts, which are not covered under AMC i.e. for which it will raise separate Bill.

10.Since Hard disk, Optical drive, keyboards and mouse are susceptible to frequent breakdown, the same will be replacing immediately with standby/replacement.

11.Company should have a respectable number of AMC contract with government Agencies and have good experience in Windows Operating Systems and knowledge of Networking/CC NA etc.

12.
The  successfully AMC provider has to deposit Rs. 5000/- as security Deposit during the period of AMC in the form of fixed deposit in the name of Assistant  Registrar, CESTAT which may be to filed in the case of violation of agreement at the discretion of this office.
Sealed quotations, Complete in all respect may be submitted personally latest by 1600 hours on 30.05.2008 to the under signed. Any verification /Clarification  regarding sites of machines installed may be done visiting the office after prior appointment with the undersigned or any working day.
This Tribunal reserves the right to select or reject any or all the quotations received without assigning any reason whatsoever.  

Encl: As Above  

(G.N. GHOSH)

        Computer Incharge

Copy to: Notice Board, Website, All concern as per list. 

(1.) The Managing Director

Bishop Technologies (P) Ltd.,

1733, 2nd Floor, Bhagwat Building,

Gurudwara Road, Kotla Maubarkpur,

South Extension, Part-1

New Delhi 110003

(2.) SMR Solutions Pvt. Ltd.,

The Managing Director,

B-56, Flatted Factory Complex,

Jhandewalan, New Delhi-55

Fax 23552948

(3.) HCL INFOSYSTEMS LTD.

806 Siddarth, 96, Nehru Place,

New Delhi-19

(4.) M/s Micro Clinic India Pvt. Ltd.,

302, South Extension Centre

273, Masjid Moth, South Ex-II,

New Delhi-110049

(5.) M/s REDINGTON INDIA LTD.,

60, Ring Road,

Lajpat Nagar-III,

New Delhi-24

(6.) M/s INDICOM NETWORKS,

M-92, Baldev Singh Complex,

Munirka, New Delhi-
